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(b) whether there is a proeedul'e of 
six monthly recruitment, to recruit 

adequate number of pr:rsons to fill up 
the vacancies in Bihar Circle of 
P&T.; 

(c) whether adequate hands are not 
turning up for employment even after 
recruitment, if so. the reasons there-
for, in Bihar Cirde of P&T; 

(d) whether a ~  cases are 
being held up in Bihar circle for want 
of adequate hands in respective units; 
and 

(c) if so, the measures likely fo be 
taken by Gov('rnmen( (0 speed up fill-
ing of the existing vacancies? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA): 
(a) 

-----------
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73 
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4,377 

(b) Yes. Only in clerical cadre. 

(c) Adequate candidates are turning 
up for employment except 'n .the 

cadre of Engineering Supervisors. 

(d) Cases of transfer under Rule 
38 which have already been approved 

are sometimes held up due to shortage 
of hands in individual Divisions. 

(e) The recruitment procedure has 

recently been stre'amlined to speed up 

the' pace of recruitment. 

Disobeyance of Quit Orders by Pak. 
Nationals 

4971. SHRI DHARAMRAO AFZAL-
PURK .... \R: Will the Minister of 
HOME AFFAIRS be pleased to state: 

(a) whether 

taken up some 

Government 
eases under 

have 
the 

Foreign,,:'; Act ~  the Pakistani 
Nation,,1s who have not obeyed quit 
orders served on them by Govern-
m('nt of India after the Indo-Pak. 
War; and 

(b) if so. the number of ~  cases 
and the action taken by Government 
against them? 

THE DEPUTY MINISTER IN THE 
MNSTRY OF HOME AFFAIRS (Sl-IRI 
F. H. MOHSIN): (a) and (b). The 
mformation is being collected and 
will be laid on the table of the House. 

Shortage of Cement in M.P. 

4973. SHRI G. C. DIXIT: Will the 
Minister of INDUSTRIAL DEVELOP-

MENT AND SCIENCE AND 'CECH-
NOLOGY be pleased to state: 

(a) whether cement is in sh'Jrt 

supply in Madhya Pradesh; and 

(b) if so, the reasons therefor and 
the action taken by Government to 
remove the shortage? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI PRANAB KUMAR 
MUKHERJEE): (a) No, Sir. 

(b) Does not arise. 

Representation from Employees of Coir 
Board regarding their problems 

4!l74. SHR! C. K. CHANDRAPPAN: 
Will the Mi,,;o;I('r of INDUSTRIAL 
DEVELOPMENT AND SCIENCE AND 
TECIINOLOGY be pll,ased to state: 

(a) whdher Government have re-
ceived any representation from the 

~  of th" Coir Board re::;al d-
ing the attitude of the authorities of 

the Board; 

(b) whether a few employe;," of 
the B03rrl have been victimised hy 
tlw authorities; 

(c) if so, the numuer of those em-
ployees; and 

(d) the steps taken by Government 

in the matter? 




